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4. Karnataka 19 2 5 

5. Kerala 6 3 
6. Meghalaya 1 1 

7. Nagaland Nil Nil 
8. Orlssa 4 5 

9. Tamil Nadu 2 4 
10. West Bengal 2' 3' 
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Introduction of Trains 

591. SHRI BASU DEB ACHARIA . Will the 
Mlntster of RAILWAYS be pleased to state 

(a) whether the Government propose to introduce 
some long dlstance passenger trains from Kharagpur. 
Asansol. New Jalpalgur~ and Patna: and 

Ib) if so. by when and the detalls thereof' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b).  
Introducatlon of long distance passenger trams lncludlng 
those from Kharagpur. Asansol. New Jalpalgur~ and 
Patna 1s a conttnuous process and IS subject to 
operatlonal feaslbillty. trafftc justiltcat~on and resource 
eva~labil~ty. 

Frequency of Rajdhani Exprees 

592. SHRI RUPCHAND MURMU , Will the Mlnlster 
of RAILWAYS be pleased to state 

(a) whether the Government have any proposal to 
Increase the frequency of Bhubaneswar Raldhan~ 
Express and to provlde ~ t s  stoppage at Kharagpur. 

(b) whether there IS also a proposal to hand over 
Ihe tram to South Eastern Rallway 

(c)  11 so, the details thereof and 

cd) II not, the reasons therefor' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b) 
There are no such proposals at present 

( C I  Does not arlse 

Id)  Operational and resource constraints 

Commltloe on  DPEA 

593 SHRlMATl JAYAWANTI NAVINCHANDRA 
MEHTA Wtll the M m ~ s t e r  of CHEMICALS AND 
FERTILIZERS be pleased to state 

la) whether the Commtttee formed lo look Into Drugs 
Prlces Equaltsat~on Accounts 16 empowered to look Inlo 
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the cases where no amounts were dotermined belore 
1991: 

(b) i f  so, whether any notificat~on In this regard has 
been issued empowering the Committee to look into 
the cases where the amounts were not determined In, 
1990: 

(c) whethir any demand notlces were Issued after 
the ceasation of Drugs (Prtces Control) Order. 1979: 
and 

(d) 11 so. the detatls thereol? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI SISRAM OLA): 
(a) and (b). Yes. Slr 

(c)  and (d) Yes, Sir Demand not~ces amounting to 
Rs. 309.00 croros. assessed on tentative b a s 6  have 
been Issued In 131 cases atter the replacement of tho 
Drug (Pr~ces Controll Order 1979 by DPCO 1987 whlch 
protected the l rab~l~t~cs accrued durmg the per~od of 
DPCO. 1979 

Eviction Operation I 

594 DR JAYANTA RONGPI Will the Mlntster of 
RAILWAYS be pleased lo state 

(a) whether any evctlon operation was proposed 
around M a ~ b a n g  stal lon of Lumd~ng.Badarpur 
sectlon of North Frontlei Railway durlng the last three 
years. 

(bj  11 s o  the reasons therefor: and 

(c)  the detalls ol such proposal lncludlng the status 
01 the land In questlon especrally 11 the s a ~ d  land 
was translerred to the Ra~lways by any competent 
author1ty3 

THE MINISTER OF STATE IN THE MlNlSTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) Yes. Slr 

( b ]  E v ~ c t ~ o n  proceedrngs were made agalnst 
encroachers who were unauthor~sedly occupylng 
Radway land al Mabang 

ic) In Dec'93 an evlctron proposal was made lo 
evict 244  encroachers who were unauthor~sedly 
occupylng Rallway land at the Ouarry Sldlng at 
Malbang However, physlcal evlctlon was not carried 
out on the advlce of the State Government. The land In 
questton belongs to the Rallways 

Expenses on  Habrebgani Railway Station 

595 SHRI SUSHIL CHANDRA Will the Mln~ster 
of RAILWAYS be pleased to state 

(a) the total esltmated layout lor Ihe conslruct~on ol 
Habeebganj Railway Slatlon o l  Bhopal and the total 
expend~ture mcurred thereon uplo 30.3.1996. 
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, (b) the eshmated amount lkely to be spent on I: 
dur~ng the year 1996.97, and 

(c )  the names 01 Mall and Express trams whtch are 
not having any stoppage at Habeebganl Ratlway Stat~on 

'at present and are likely to have stoppage there durmg 
the year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a, ( 1 1  Total 
sanct~oned cost lor development of Coach~ng Term~nal 
Fac~ l~ t~es  a1 Hab~bganl IS Rs 10 22 crores 

( 1 1 1  Expend~lurc ~ncurrcd upto 31 3 96 IS Hs Y crores 

Ib l  Th~s ~nlormahon will be ava~lable In Ihe Budget 
documents wh~ch would be l a ~ d  on the House laler 
loday 

I c l  At present there IS no proposal to prov~de 
stoppage ol any add~ t~ona l  Mail Express t r a ~ n  at 
Hab~bganl 

Audio Visual Alarm System 

596 SHHl KRISHAN LAL SHARMA Wl i  the 
M~n~ster of RAILWAYS be pleased to state 

l a ]  whether the Bharat Eleclronrcs Ltrnrted has 
developed an automatic aud~o.v~sual alarm svstem lor 
the unmanned level crossmgs. and 

ibi 11 so whether these have been put on the trml 
bas6 and 

(c.) 11 SO the outcome thereof7 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRl SATPAL MAHARAJi ia l  and (bl  Yes. 
Sir 

I C I  Thca tram actuated rad~o based warnlng systeni 
di!sgnt!d and developed by M s Bharat Electron~cs Ltd 
wab tr~ct l  oui a1 two level crossmg ncal Bangalore The 
outcome 01 l r ~a l s  on these two level crosslngs 1s 
encouraglny Further, extended tr~als on e~ght more level 
crosslngs are underway on Northern. Southern and 
South.Central Radways 

Loss Due l o  Water Overflow 

597 SHRl BHAGWAN SHANKAR RAWAT W~ l l  
the M ~ n ~ s t e r  o l  ENVIRONMENT AND FORESTS be 
pleased to stale 

(a) whether Ihe Government are aware that there 
has been a great loss ot 11fe and property worth crores 
ol rupees due to the overllow ol water lrom the drams 

In the res~dentral and commerc~al areas In Agra as the 
ofl~cers workmg In Ganga Act~on Plan d ~ d  not allow to 
open the gates of the drams at Ihe llme of heavy r a m .  

f b )  11 so, the act~on taken by the Government agalnst 
the of f~c~als respons~ble for th~s havoc: and 

(c )  the amounl of compensat~on paid to the affected 
persons as a result of thh  Ios?.~,.. 

THE MINISTER OF STATE OF THE MlNlSTRY OF 
ENVIRONMENT AND FORESTS (CAPT JAl NARAYAN 
PRASAD NISHADj (a, and (b j  The overflow 01 water 
from the drams In Agra leadmg to Hoodmg ol res~dent~al 
and cornmerc~al areas had noth~ng lo  do w ~ t h  Ihe 
pollullon abatement programme tor rlver Yamuna under 
Ganga Act~on Plan . Phase II The gales on the drams 
d~scharg~ng mto the rlver Yamuna were already open at 
the t~me ol heavy rams However, such overtlow from 
the d r a m  occurred as these were checked wlth sdt and 
garbage 

ic l  T~ l l  1 l t h  July, 1996. an amount 01 Rs 9 76 600 
had been p a ~ d  as cornpensallon lo the anecied persons 
bv the State Government. 

Criminal Cases Against Police Officials 

598 SHRl RAJlV PRATAP RUDY Wdl the M~n~ster 
ot HOME AFFAIRS be pleased lo state 

( a )  the number ol Delhi Pohce of f~c~als arrested lor 
Itie~r ~nvolvement In the c r~m~nal  cases durmg the last 
one year. 

(b)  the action taken agarnst these olf~cials, and 

( c \  the steps taken to ensure str~ct d~sc~p l~ne  among 
the law enlorcmg agenc~es' 

THE MINISTER OF STATE IN THE MlNlSTRY OF 
HOME AFFAIRS (SHRI MOHD MAOBOOL DARl (a)  
Two hundred Delht P o k e  Offc~als have been arrested 
In 160 cr~mmal cases dur~ng Ihe last one year between 
1 7 1995 and 30 6 1996 

(bl  Delads of the actlon taken are pven In the 
errclosed statement 

~ c r  The Delh~ Poke  has been takmg deterrent actlon 
agamst errant o l l ~c~a l s  T h ~ s  ~ncludes reglstralron ot 
cases, suspension ~ n ~ t ! a l ~ o n  of departmental lnqulrles 
summary d~sm~ssal  In su~table cases, elc The tra~nmg 
syllabus, both lor lnit~al tra~nlng and relresher courses. 
IS bemg rev~sed so as to brmg about the requ~red 
behavloural changes among pokemen Br~ettng IS also 
be~ng glven by senior olhcers lo the members ol the 
lorce through "Sampark Sabhas" A close watch 1s kept 
on the conduct of those poltcemen who come l o  adverse 
notce 


